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Written Answers

Comi)lninis against Taig grms

2813, SHRI V. NARAYANASAMY:
Will the Minister of FINANCE bc plea-
sed o slate:

(4) whether i( is a fac¢ that SEBI has
received  complaingg from  invesgors
agains{ Tata firms ie, Tata Timkan and
Tata Elxi (I) Limited for violation of
rudes; ang

(b) if so, what action way taken by
SEBIL apainst these Tata companies?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RA-
MESHWAR THAKUR); (a) and (b)
SEBI has received a number of comp-
laints against Tata Timken Lid., and,
Tara Elxi (1) Led. from jnvestors re-
garding non-receipt of refund order allot-
ment advices and non-receipt of shares
ete. SEBI has attended to these complaints
by ftaking up the matter with the com-
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to Questions 216
Forcigy Nationals detained in natcotic
cases

2814. DR. SANJAYA SINH: Will
the Minister of FINANCE be pleased
fo Stage:

(a) what are the State-wise degails of
foreign nationals detained during the last
three years, till date in conmeclion with
narcotic cases;

(b) whether Government have set up
Special Courts, for dealing with  Such
cases; and

(c) if so, what aie the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RA-
MESHWAR THAKUR): (a) The State-
wise details of foreign mnationals detained
by the Central ‘Guvernment during the
last thwee years, till date, under the Pre-
vention of llicit Traffic in Narcotic Drugs

panies as well with the concerned market . and Psychotropic Substances Acg, 1988
intermediaries. ' are as follows:-—
Siate 1989 1990 1991
Funjab 1
Mabharashtra 3
Tamil Nadu 3 6 7
West Bengal 2 ¥
Delhi (U.T.) 4 : 16 3
B e s

Details about the detentions made by
State Governments are not maintained.

(b) and (c) Under the NDPS Act,
there is a pravision of trizl of criminal

i

cases by Special Courts. These courts
have to be established by State Govern-
ments|Union Territories Admunistrations.
Such Courts haye been esmbhshed m
the following States;— ~

. ial
il;) State No Co(f uil;“m
1. Maharashra . . . . . 4
2 Minipur 4
-3 Cloa 1
o .
4 tripura

T



